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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
              6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                                DAILY CAUSE LIST DATED 02.07.2026 (THURSDAY) 

CHENNAI BENCH (HYBRID MODE) 

                  10:30 AM 

Click here to join VC 

 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

No. 65/2026 
For Stay 
IA No. 900/2026 
To Dispense with 
IA No. 901/2026 
 

Ankur Healthcare 

(Ongole) Pvt Ltd &        
2 Ors 
Vs 
Dr. Noel John Kappala 

Mr.Ramasubramaniam 

Raja 
 

2.  Comp App (AT) (CH) 
(Ins) No. 307/2026 
For Stay 
IA No. 871/2026 
 
 

G Thiyagarajan  
Vs  
Aditya Birla Finance 
Limited, Rep by its 
Authorized Rep, Sujit 
Ganesh & Anr. 

Mr. S Satish Mr. Abhishek 
Jenasenan 
For Caveator 

 

Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
3.  Comp App (AT) (CH) 

(Ins) No. 312/2026 
For Stay 
IA No. 883/2026 
 
(With Defects) 

Srinivasa Garment Pvt 
Ltd., Shareholder of 
Danalakshmi Paper 
Mills Pvt Ltd & Anr 
Vs 
Arjun Saikumar, 
Proprietor of SJ 
International Trading  

Mr. B Dhanaraj  

 

For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
4.  Comp App (AT) (CH) 

(Ins) No. 325/2024 
For Urgent Hearing 

IA No. 886/2024 
For Stay 
IA No. 887/2024 
For Exemption 
IA No. 888/2024 
For Direction 
IA No. 934/2024 & 

900/2025 
For Amendment 
IA No. 1563/2025 

Ahmed Buhari  
Erst. Director of 
Coastal Energen Pvt 

Ltd 
Vs 
Radhakrishnan 
Dharmarajan, RP, 
Coastal Energen Pvt 
Ltd & 4 Ors. 

 

WITH 

Mr. Anant Merathia Mr. T Ravichandran 
Ms. D Elavarasi 
R1/RP 

Mr. P Giridharan- R2 
& R3 
Mr. Puneeth Yadav R4 
Ms. Neha Shivhare 
R5/CoC 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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5.  Comp App (AT) (CH) 
(Ins) No. 328/2024 
For Stay 
IA No. 893/2024 
For Exemption 
IA No. 894/2024 
For Direction 
IA No. 935/2024 

Precious Energy 
Holdings Ltd BV1 
Vs 
Radhakrishnan 
Dharmarajan, RP, 
Coastal Energen Pvt 
Ltd & 4 Ors. 

WITH 

Mr. Vishnu Mohan Mr. T Ravichandran 
Ms. D Elavarasi 
R1/RP 
Mr. P Giridharan-R2 & 
R3 
Mr. Puneeth Yadav R4 
Ms. Neha Shivhare 
R5/CoC 

6.  Comp App (AT) (CH) 
(Ins) No. 329/2024 
For Stay 
IA No. 895/2024 
For Exemption 
IA No. 896/2024 
For Direction 
IA No. 936/2024 
 

Mutiara Energy 
Holdings 
Vs 
Radhakrishnan 
Dharmarajan, RP, 
Coastal Energen Pvt 
Ltd & 4 Ors 

Mr. Avinash Krishnan 
Ravi 

Mr. T Ravichandran 
Ms. D Elavarasi 
R1/RP 
Mr. P Giridharan-R2 & 
R3 
Mr. Puneeth Yadav R4 
Ms. Neha Shivhare 
R5/CoC 

7.  IA No. 344/2026 
(For Condone Delay) 
in 
Comp App (AT) (CH) 
No. 
30/2026 
For Exemption 
IA No. 345/2026 
 
(With Defects) 

Mohan Babu Gera & 
5 Ors. 
Vs 
Chakkilam Aishwarya 
& 5 Ors. 

Mr. Gautam S Raman  

8.  IA No. 689/2026 

(For Stay) 
in 
Comp App (AT) (CH) 
(Ins) No. 244/2026 
 
(With Defects) 

C. Rameswara Reddy 

Suspended Director & 
Promoter of Lakshmi 
Kantha Spinners Ltd & 
Anr. 
Vs 
Dommeti Surya 
Ramakrishna Saibaba, 

Liquidator of the 
Corporate Debtor& 
Anr. 
 

Mr. Avinash Krishnan 

Ravi 

 

9.  Comp App (AT) (CH) 
(Ins) No. 196/2021 
For Stay 
IA No. 396 & 398/2021 
For Urgent Hearing 
IA No. 397/2021 

Srinivasa Rao 
Idupulapati 
Erst. Chief Promoter & 
Managing Director of 
ISR Infra Pvt Ltd 
Vs 
ISR Infra Pvt Ltd 
Rep by RP & Liquidator 
Pradeep Kumar 
Sravanam & Anr 

Mr. P Elayaraj Kumar Ms. JVL Bharathi R1 
Ms. Ananda Gomathi 
R2 

 
For Direction 

 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
10.  IA No. 896/2026 

(To Adv. Hg.) 
in 
Comp App (AT) (CH) 
(Ins) No. 350/2024 
For Stay 
IA No. 958/2024 

Veerabhadrappa 
Girish, Suspended 
Director of SL 
Residential Layout Pvt 
Ltd 
Vs 
Aditya H Chokshi 
Family Trust & Anr. 
 

Mr. Pawan Jhabakh Mr. I Divyang 
Majumdar, CA- R1 
Mr. A Murali- R2 
Mr. P Giridharan- For 
Intervenor 
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For Admission (After Notice) 
(Requests for adjournment in Item Nos. 11-12 will not be entertained) 

 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 
11.  Comp App (AT) (CH) 

(Ins) No. 387/2022 
For Stay 
IA No. 921/2022 
To Vacate Stay 
IA No. 671/2024 

VVV Satyanarayana 
Rao 
Vs 
India Infrastructure 
Finance Company Ltd 
& 2 Ors. 
 

Mr. Yogesh Jagia Mr. Amir Bavani – R1 
Khaitan Legal 
Associates-R2 & R3 

12.  Comp App (AT) (CH) 

(Ins) No. 310/2023 
For Stay 
IA No. 958/2023 & 
722/2024 
For Exemption 
IA No. 959 & 
960/2023 

Kamma Srinivasa Rao, 

Director of the 
Suspended Board of 
Directors of Corporate 
Debtor, Trichy 
Thanjavur 
Expressways Limited 
Vs 
IDBI Bank Ltd & Anr. 
 

Mr. HK Chaturvedi Shivakumar and 

Suresh- R1 

13.  Comp App (AT) (CH) 
(Ins) No. 285/2025 
For Stay 
IA No. 797/2025 
For Exemption 

IA No. 798/2025 

National Stock 
Exchange of India Ltd 
Vs 
Consortium of 
Karishma Jain, 

Jupiter 
City Developers (I) Ltd 
& Adwaita Navigations 
Pvt Ltd, SRA of XL 
Energy Ltd & 4 Ors 
 

Mr. Ishaan Agrawal Mr. Kunal Kanungo R1 
Mr. Amir Bavani- R5 

14.  TA (AT) No.45-

46/2021 
(Comp App (AT) No. 
89- 90/2020 
For Interim Relief 
IA No.1490-
1491/2020 
For Exemption 
IA No.1492-
1493/2020) 
 

Super Royal Holidays 

Pvt Ltd & 2 Ors. 
Vs 
Union of India, MCA & 
Anr 

Mr.Rohan Rajasekaran Mr. PS Singh- R1 

15.  TA (AT) No. 44/2021 
(Comp App (AT) (Ins) 
No. 328/2020) 
 

Vinod Kothari 
Vs 
Prudent ARC Ltd & 
Anr 
 

Mr. Kartik Malhotra R & A Legal-R1 
Mr. AG 
Sathyanarayana R2 

16.  TA (AT) No. 184/2021 
(Comp App (AT) (Ins) 
No. 210/2020 
For Stay 
IA No. 550/2020) 
 

Rakesh P Sheth 
Vs 
Indus Cityscapes and 
Constructions Pvt Ltd 

Mr. Udian Sharma Mr. B Arvind Srevatsa 

17.  TA (AT) No. 282/2021 
(Comp App (AT) No. 
82/2020 
For Stay 
IA No. 1344/2020 
For Exemption 
IA No. 1345/2020) 

Baby Mathew & Anr. 
Vs 
Mar Jacob 
Thoomkuzhy & 9 Ors. 
 

WITH 

UKCA & Partners Dr. KS Ravichandran 
R5- R10 
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18.  TA (AT) No. 284/2021 
(Comp App (AT) No. 
98/2020 
For Stay 
IA No. 1592/2020 
For Exemption 
IA No. 1593/2020) 
 

Biju George & 12 Ors. 
Vs 
Jeevan Telecasting 
Corporation Ltd&5 Ors 

Dr. KS Ravichandran 
Ms. S Manjula Devi 

UKCA & Partners 
R1, R6 
Mr. Menon- R2-R5 

19.  Comp App (AT) (CH) 
(Ins) No. 73/2024 
For Stay 
IA No. 211/2024 
For Exemption 
IA No. 209 & 
210/2024 

Octopus Productions 
Pvt Ltd 
Vs 
Enforcement 
Directorate Through 
Joint Director, 
Hyderabad Zonal 
Office & 5 Ors. 

WITH 

Mr. Pawan Jhabakh Mr. Cibi Vishnu R1 
Mr. Mayur Mundra R2 
Mr. RS Dhuriyan- R6 

20.  Comp App (AT) (CH) 
(Ins) No. 74/2024 
For Stay 
IA No. 212/2024 
For Exemption 
IA No. 213 & 
214/2024 
For Direction 
IA No. 489 & 
964/2025 
To Vacate Stay 

IA No. 953/2025 

SREI Multiple Assets 
Investment Trust 
Vision India Fund, 
SRA 
of Deccan Chronicles 
Holdings Ltd. 
Vs 
Enforcement 
Directorate, Through 
Joint Director, 
Hyderabad Zonal 

Office & 7 Ors 
 

Mr. A Ram Kumar Mr. Cibi Vishnu R1 
Mr. Mayur Mundra R2 
Mr. RS Dhuriyan R5 
Mr. Gaurav Chatterjee 
R7 
Mr.Shabbeer Ahmed 
R8 

21.  Comp App (AT) (CH) 
(Ins) No. 91/2024 
To dispense with 
IA No. 257/2024 

Govt. of Tamil Nadu, 
Commercial Tax and 
Registration Dept. Rep 
by Assistant 
Commissioner (ST) 

Vs 
Gopalasamy Ganesh 
Babu, RP of Vasan 
Medical Center Pvt Ltd 
& Anr 
 

Mr. B Vijay  

22.  Comp App (AT) (CH) 
(Ins) No. 353/2024 

Government of Tamil 
Nadu, Commercial Tax 
and Registration Dept. 
Vs 
Ramesh Khandelwal & 
Anr. 
 

Mr. B Vijay 
Mr. G Dinesh Kumar 

Mr. Sriram 
Venkatavaradan R1 
Mr. T Ravichandran 
R2 

23.  Comp App (AT) (CH) 

(Ins) No. 408/2024 
For Stay 
IA No. 1113/2024 
For Additional docs 
IA No. 1114/2024 

Ch. VN Raghurama 

Gupta, Shareholder, 
Promoter and 
Suspended Director of 
Ceasan Glass Pvt Ltd 
Vs 
Ceasan Glass Pvt Ltd 
& 2 Ors 

 

Dr. SV Rama Krishna Mr. VVSN Raju R2 

Mr. Ankit Singal R3 

24.  Comp App (AT) (CH) 
No.155/2025 
For Exemption 
IA No. 1628/2025 
For Stay 
IA No. 1629/2025 
 

STBL Projects Ltd & 
3 Ors. 
Vs 
Hemanth Kumar 
Patibandla & 6 Ors. 

Mr. Raja Shekar Rao 
Salvaji 

Mr. A Nagaraj Kumar 
R1 
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25.  Comp App (AT) (CH) 
(Ins) No. 424/2025 
For Stay 
IA No. 1207/2025 

Kokku Prabhu 
Venkata Anjani Kumar 
Suspended Director, 
Ramakrishna 
Township & Projects 
Pvt Ltd 
Vs 
SREI Equipment 
Finance Ltd & Anr 
 

Mr. P Elayarajkumar Mr. Anant Merathia R1 
Mr. VVSN Raju R2 
 
 

26.  Comp App (AT) (CH) 
(Ins) No. 476/2025 

Aarti Drugs Limited 
Vs 
Pegasus Farmaco 
(India) Pvt Ltd 
 

Mr. KS Shankar 
Chakrapani 

Ms. Shireen Sethna 
Baria 

27.  Comp App (AT) (CH) 
(Ins) No. 491/2025 
For Stay 
IA No. 1395/2025 

Southern Power 
Distribution Company 
of Telangana Ltd. 
Vs 
Trident Sugars Ltd & 
2 Ors 
 

Mr. Adithya Reddy 
Mr. Vikram P Jain 

Mr. S Kishandan 
Mr. Akhil Bhansali R3 

28.  Comp App (AT) (CH) 
(Ins) No. 636/2025 

Canbank Factors Ltd 
Vs 
J Krishna Rao 
Personal Guarantor of 
Vensa Laboratories Pvt 
Ltd. 

WITH 

Mr. V Arvind Rajagopal  

29.  Comp App (AT) (CH) 
(Ins) No. 637/2025 

Canbank Factors Ltd 
Vs 
K Hanumantha Rao 
Personal Guarantor of 
Vensa Laboratories Pvt 
Ltd. 

WITH 

Mr. V Arvind Rajagopal  

30.  Comp App (AT) (CH) 
(Ins) No. 639/2025 

Canbank Factors Ltd 
Vs 
D Rama Linga Raju 
Personal Guarantor of 
Vensa Laboratories Pvt 
Ltd 
 

Mr. V Arvind Rajagopal  

31.  Comp App (AT) (CH) 
(Ins) No. 638/2025 

Canbank Factors Ltd 
Vs 
K Raj Gopal Rao 
Personal Guarantor of 
Vensa Laboratories Pvt 
Ltd 

WITH 

Mr. V Arvind Rajagopal  

32.  Comp App (AT) (CH) 
(Ins) No. 640/2025 

Canbank Factors Ltd 
Vs 
V Nageswara Rao 
Personal Guarantor of 
Vensa Laboratories Pvt 
Ltd 

 

Mr. V Arvind Rajagopal  
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For Hearing 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for  

Respondents 
33.  Comp App (AT) (CH) 

(Ins) No. 257/2022 
For Stay 
IA No. 541/2022 
For Exemption 
IA No. 542/2022 
Leave to file 
IA No. 543/2022 

Earthin Projects Ltd. 
in 
Consortium with K 
Ramachandra Rao 
Transmission and 
Projects Pvt Ltd 
Vs 
Global Emerging 
Markets India Ltd & 
Anr. 

WITH 

Mr. Bommineni 
Vivekananda 

Mr. Rohan Kothari R1 

34.  Comp App (AT) (CH) 
(Ins) No. 259/2022 
For Exemption 
IA No. 549/2022 
For Stay 

IA No. 550/2022 
Leave to file 
IA No. 551/2022 

Earthin Projects Ltd. 
in 
Consortium with K 
Ramachandra Rao 
Transmission and 

Projects Pvt Ltd 
Vs 
Global Emerging 
Markets India Ltd & 
Anr 
 

Mr. Bommineni 
Vivekananda 

Mr. Rohan Kothari R1 

35.  Comp App (AT) (CH) 
(Ins) No. 298/2022 
For Stay 
IA No. 617/2022 
For Exemption 
IA No. 618 & 
619/2022 

Phoenix ARC Pvt Ltd 
Vs 
Balakrishnan 
Venkatachalam, RP of 
Sovereign Developers 
& Infrastructure Ltd & 
Anr 

WITH 

Ms. Abitha Banu Mr. Prithvi Raj JS R1 

36.  Comp App (AT) (CH) 
(Ins) No. 313/2022 
For Exemption 
IA No. 661 & 
662/2022 
For Stay 
IA No. 663/2022 
 

Phoenix ARC Pvt Ltd 
Vs 
Balakrishnan 
Venkatachalam, RP of 
Sovereign Developers 
& Infrastructure Ltd & 
Anr 

Ms. Abitha Banu Mr. Prithvi Raj JS R1 

37.  Comp App (AT) (CH) 
(Ins) No. 310/2022 
For Stay 
IA No. 650/2022 

Maharashtra 
Seamless Ltd 
Vs 
V. Venkatachalam, RP 
of United Seamless 
Tubulaar Pvt Ltd & 9 
Ors 
 

Mr. Thriyambak J 
Kannan 

Mr. Y Suryanarayana 
R1 
Mr. Vinod Kumar R3, 
R7 
Mr.VV Sivakumar R5 
R6 
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INSTRUCTIONS FOR SMOOTH VC HEARINGS  

 

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and Mic 

should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

      https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com  
6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  
7. For any technical support Parties may contact the following officials during the office hours on working days:  

           VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.  (044-28880500),  

            or through email on e-mail ID: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com 
 

Copy to:               By the order of Hon’ble Member (Judicial) 

                                         Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 
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